
BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE AT  CHENNAI 

 
I.A. No. 83 of 2025 (SZ) 

in 
APPEAL No. 37 of 2025 (SZ) 

 
IN THE MATTER OF: 
 

1. A. Arulalan, 
S/o. Anandhasayanam, 
No. 76/1, Sathampoondi (Village), 
Desur (Post),  
Vandavasi (Taluk), 
Tiruvannamalai (District) - 604 501 and 5 others.  

...Applicants/Appellants 
 

VERSUS 
 

1. Union of India, 
Rep. by its Secretary, 
Ministry of Environment, Forest & CC, 
Indira Paryavaran Bhavan, 
Jor Bagh Road, Aliganj,  
New Delhi - 110 003 and 8 others. 

...Respondents/Respondents 
 
 

COUNTER AFFIDAVIT FILED BY THE 8TH RESPONDENT TO THE 

APPLICATION FOR CONDONATION OF DELAY 

 

 

 

 

 

 

 

 

M/s. G. Vignesh 

Advocate 

Counsel for 8th Respondent 

Mobile User
















